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Evacuee Properties

{0,000

425. Dr. Satyawadi : Will the Minis-
ter of Rehabilitation be pleased to
state :

(a) the number of residential eva-
cuee properities under unauthorised
occupation of (i) displaced persons and
(ii)d non-displsplaced persons in Delhi ;
an

(b) the steps
posed to be taken to
perties vacated and
deserving persons ?

{The Minister of Rehabilitation (Shri
Mehr Chand Khanna : (a) The number
of such units in the urban and rural areas
of Delhi on 1st August 1955 was — (i) 3580
(i) 1459

(b) Unauthorised occupations which
occurred upto 3ist December 1953 will
be regularised on payment of the arrears
of rent by the occupant by the 15th January
1956. Persons failing to avail of this facility
and those who occupied unauthorisedly
after the 31st December 1953 are proposed
to be evicted. Properties falling vacang
are not being allotted but disposed
of under the Compensation Scheme.

taken so far or pro-
get those pro-
allotted to

Adminlltrnﬂt:{: of Evacuee Property
ct

426. Dr, Satyawadi: Will the Minis-
ter of Rehabilitation be pleased to
state:

(a) the number of applications pen-
ding with Government for grant of
certificates under section 16 of the Ad-
ministration of Evacuee Property Act,
1950 ; and

(b) the number of cases decided till
now ?

The Minister of
(Shri Mehr Chand Khanna):
as on Ist November, 1955.

(b) 1,628 upto Jt November, 1955 .

Water-Pumping Sets
437. Shri Jhulan Sinha: Will the
Minister of Commerce and Industry
be pleased to state the latest position
with regard to the manufacture of water
pumping sets in the country?

Rehabilitation
(a) 6,977





